SLP(C) No. 15706 OF 2001

| TEM No. 59 Court No. 2 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.15706/2001
(From the judgenent and order dated 30/07/2001 in CW 647/00
of The HHGH COURT OF H. P AT SH MLA)
ASHOK TANWAR & ANR. Petitioner (s)
VERSUS
STATE OF H.P. & ORS. Respondent (s)

( Wth Appln(s). for pernission to place addl. docunents on record )
( Wth Ofice Report )

Date : 05/11/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. KI RPAL
HON BLE MR, JUSTI CE K. G BALAKRI SHNAN

For Petitioner (s)
J.S. Attri, Adv.

M

For Respondent (s) M. A ay Pal, Adv.
M. S.R Sharnma, Adv.
M. Mahabir Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ Lo......t........T........T.......T.......T.......T.......J
SP2
Counter affidavit be filed wthin four weeks.
Rejoinder be filed wthin four weeks thereafter. Li st
after eight weeks.
. SP1

Kal yani . (S.L. GOVAL) @@
COURT MASTER @@
A



